zI| TEM NO 101 COURT NO. 5 SECTI ON X |

(Part-Heard)

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NQO(s). 3228 OF 2006

M S. TRANSCORE Appel I ant (s)

VERSUS

UNION OF I NDI A & ANR Respondent ( s)

(Wth appln. for intervention)

WTH CGivil Appeal NO 1374 of 2006

(Wth prayer for interimrelief and office report)

Cvil Appeal NO 2841 of 2006

Cvil Appeal NO 3225 of 2006

Cvil Appeal NO 3226 of 2006

Cvil Appeal NO. 908 of 2006

Date: 31/08/2006 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE ARI JI T PASAYAT
HON BLE MR JUSTICE S. H KAPAD A
For Appellant(s) M. C. S. Vai dyanat han, Sr. Adv.

M. K V. Vi swanat han, Adv.
M. Atul Kumar Sinha, Adv.
Ms. Deepa V., Adv.

M. B. Raghunath, Adv.

M. Devendra Si ngh, Adv.

M. D. Mahesh Babu, Adv.

M. H manshu Munshi, Adv.



For

Respondent (s) M.

Ms. J.S. Wad, Adv.

M.

M.

M.

Ashi sh Wad, Adv.
Neeraj Kunmar, Adv.

Arvind Gupta, Adv. for

MS. J.S Wad & Co.

Ms. Rakhi

K. N. Bhatt,

MS Suresh A Shroff &

M. D. Dave,

Sr.

Sr.

M. Altaf Ahned, Sr. Adv.

M.

Ray,

Adv.

=

MVs.

M.

Adv.
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s =
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<5553

S. S. Ray, Adv.

Adv.

Dhruv Mehta, Adv.

Har shvardhan Jha, Adv.
Yashraj Deora, Adv.
Manoj Mehta, Adv. for

K. L. Meht a, Adv.

Ajit Pudussery, Adv.

K. Vijayan, Adv.

Raj i v Shakdhar, Sr. Adv.
Rashi Mal hotra, Adv.
|.Bi shnu, Adv. for

Co. , Adv

Bi na Gupta, Adv.
Ni na Gupta, ADV.
Shwet a Chadha, Adv.

Akansha, Adv.

A K Jai swal , Adv.
Raj esh K. Sharnma, Adv.

Shal u Sharnma, Adv.

Sent hi| Jagadeesan, Adv.



M. A P.Mhanty, Adv.

M. Pranod Dayal, Adv.

UPON hearing counsel the Court made the follow ng

ORDER

Heard in-part.

List the matters on 20.09. 2006.

(Shashi Sar een)

Court Master

(Vijay Aggarwal)

Court Master



